Li sted on : ) . 2015
Court No.
Iltem:

SECTI ON- | |

IN THE SUPREME COURT OF | NDI A
CRIM NAL APPELLATE JURI SDI CTl ON

PETI T1 ON FOR SPECI AL LEAVE TO APPEAL(CRL.) NO 8671 COF 2015

ABHI SHEK M SHRA ... Petitioner(s)
VERSUS
STATE OF UTTAR PRADESH ... Respondent (s)
OFFI CE REPORT
The matter above nentioned has been filed by Ms. Vidhi

International, Advocate on behalf of Petitioner against the
Judgnment and Order dated 26.08.2015 of the Hgh Court of
Judi cature at Allahabad, Utar Pradesh in Crimnal Appeal No.
2216/ 2006.

It is submtted that the instant matter is tagged wth
Special Leave Petition (Cl.) No. 8649 of 2015 as both are
ari sing out of sane Judgnent. Hence, |isted together.

The matter above nentioned is |isted before the Hon'ble
Court with this office report.

DATED this the 10th day of Septenber, 2015.

Sd/ -
ASS|I STANT REQ STRAR
COPY TO
Ms. Vidhi International, Advocate
112, New Lawyer's Chanbers, S.C. 1., ND

o ASSI STANT REG STRAR



